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FTAM. 1151 (37).—Fra T TR, TS TATAN ATATH, 1956 (1956 FT 48) &l 9T<T 3 * G
(F) T I& Rl FT TART FId gU, TH ATGHAAT & qTEHT TS0 § THRIAT &I 6l a4,
Fef T (Greenfield Expressway) & .t 731.940 T & 744.812 et 3% waor, TRE{R
(Greenfield Expressway) & .57 695.810 &t & 731.940 3IT¥ waor, Ha®eiz ¥ (Greenfield
Expressway) & .5 675.260 T & 695.810 T 3T¢ waer, f=riAwT (Greenfield Expressway)
& .41 657.480 f+#t & 675.000 T T ITT T2 TS F Use QST & I A A9 H I 2 I
FTAT o &TFT (4), (5), (6) 3T (7) H FwHeT: Iteateq wrs7, S, arernhi e Tai § ratead 3o Tqe= T
& TIET (3) F qoeATHT wrare | AffEe 9 % vy § oI g= T & aed (2) § Sfeataa stfesrr &
I SATATHTT % e qeqH ATAFRIAT o Fcdl T (ASITET FA o [T TAgT 9e7d TIaHiT & &7 |
TR Fedl &

1573 GI/2026 (1)
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[WT. |. 11033/ Panipat-Gorakhpur /2025-2026]

g FHHET, Aeaw

MINISTRY OF ROAD TRANSPORT AND HIGHWAYS
NOTIFICATION
New Delhi, the 3rd March, 2026

S.0. 1151(E).—In exercise of powers conferred by clause (a) of section 3 of the National Highways Act,
1956(48 of 1956), the Central Government hereby authorizes the officers mentioned in column (2) of the Schedule
annexed here to as the competent authorities to perform the functions of such authorities under the said Act with effect
from the date of publication of this notification in the Official Gazette, in respect of the stretch of land specified in
the corresponding entry in column (3) of the said Schedule relating to state, districts, taluk and villages mentioned
in column (4), (5), (6) and (7) respectively of the said Schedule for upgradation to 2 laning with paved shoulders of
km. 731.94 to 744.812 of Kushinagar (Greenfield Expressway ) in the State of UTTAR PRADESH, 695.810 to
731.94 of Gorakhpur (Greenfield Expressway) in the State of UTTAR PRADESH, 675.26 to 695.81 of Santkabir
Nagar (Greenfield Expressway) in the State of UTTAR PRADESH, 657.48 to 675 of Siddharthnagar (Greenfield
Expressway) in the State of UTTAR PRADESH.

SCHEDULE
Land acquisition on National Highway No. Greenfield Expressway in the State of UTTAR PRADESH

SIL. CALA Stretch State District Taluk/Mandal Name of the
No. 2 3 4 5 6 Village
1 7
1 A.DM. (F.R) KUSHINGAR | Greenfield | UTTAR Kushinagar Hata 1 Barawa
Expressway |PRADESH (188785)
KM 731.94
TO KM 2 |Bhaluha
744.812 3 |Lohjhar
4 |Chilua
5 |Waghra Deur
6 |Dhanaha
7 |Ahirauli(Tappa-
Vinduwar)
8 [Mahuawa
Tappa Dedupar

9 IBinduar Tappa
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Misraulia
Misir
Kauwathor
(182229)
Soharwalia
Miela
Sarkala
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Bhitari
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Barakhal
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S.L.A.O.SIDDHARTHNAGAR

Greenfield
Expressway
KM 657.48
TO KM 675

UTTAR
PRADESH

SIDDHARTH
NAGAR

Bansi !T

Uska Tappa
Kudaran

’2>. Telaura .
’37. Bargadahia .
’47. Parsohia .
5 [Kazirudhauli

6 |Urwalia

’77. Saraniya .
Tappa Asnar
’8_. Kapia Sukul |
9 [Kolhui |
’TOI Belgara .
m. Mahuwa .
12 [Sikta |
’E. Gajpurwa |
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Badahra .

Bargadwa

Tappa Asnar

Pachari
Kalan Tappa
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Bazardih

Tappa Asnar

Marawtia
Chainpur

Tappa Asnar

Ramawapur
Misir Tappa
Asnar

Sihawal
Tappa
Kudaran

Fatepur

Tappa Asnar

Bhatauli

Tappa Asnar

Bankata
Tappa
Kudaran

Dhaurahra .

Tappa
Kudaran

Chimti Tappa.

Kudaran

Bhrthna .

Tappa
Kudaran

Mahuapokhar.

Tappa
Kudaran

Karjahar .

Tappa
Khesraha

Batwaria
Tappa

Khesraha

Urwalia
Tappa
Khesraha

Manjharia .

Tappa
Kudaran

Bankata .

Tappa
Majora

Mehmua
Tappa
Majora

Majharia .

Tappa
Majora
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35 [Parsa Tappa
Majora

[F. No. 11033/ Panipat-Gorakhpur /2025-2026]
SHAIKH AMINKHAN, Director
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